
  

BEFORE THE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH AT NEW DELHI  

 
EXECUTION APPLICATION NO. 03/2026 

IN 
ORIGINAL APPLICATION NO. 162/2025 

 
 
IN THE MATTER OF: 
NIRMAL KUMAR TRIPATHI   …APPLICANT 

 
VERSUS 

 
UTTAR PRADESH POLLUTION CONTROL 
BOARD & ORS.      ..…RESPONDENTS 
 

                                                   INDEX 
SLNo. PARTICULARS                                           PAGES 

1.   Affidavit on behalf of Uttar  Pradesh pollution Control 
Board   

     1-5 

2.  ANNEXURE-1  
A detailed Inspection Report alongwith is 
respective annexure 

    6-21 

3.  Vakalatnama      22 

 
NEW DELHI 
DATED:  22.04.2026 
 

 
(PRADEEP MISRA & DALEEP DHYANI)          
Counsel for U.P. Pollution Control Board 

138, New Lawyers Chamber, 
Supreme Court of India, 

New Delhi-110001 
(M.) 9810252518 

Email: pradeepmisra@yahoo.com 

38



39



40



41



42



43



44



45



46



47



48



49



50



51



52



53



54



55



56



57



58



59



60

HP
Placed Image

HP
Placed Image

HP
Placed Image

HP
Placed Image

HP
Placed Image

HP
Placed Image


